N IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

0.A.NO. 417/94, —
) ‘ Date of Orderl 6-4-94,

Betweens
Smt.Dulam Seethamma. . , .
. . . .e Applicant-
and
1. The General Manager, — _
S«CeRly, Railnilayam, Secunderabad. -

2. The Divisional Railway Manager,
S.C.Rlys, Sanchalan Bhavan, Secunderabad.”

3. Senior Divisional Personnel Officer, _—
SeC.Railways, Sanchalan Bhavan, Secunderabad.”

4. The Divisienal Accounts Officer, S.C.Rlys, '
Sanchalan Bhavan, Secunderabad. e ‘

5. Smt.Komaramma, RlysQuarters, - ‘ . ’
Nehrunagar, Block No. 381/1/1 ' '

Khajipet, Warangal Dist. ) - : .
. .e Respondents,
For the Applicants Mr,N.Krishna Rao, Advocate -
For the Respondentss: Mr.J.R.Gopal Rao, SC for Rlys. —
CORAM3 ' g

THE HON'BLE MR,JUSTICE V.NEELADRT RAO : VICE CHAIRMAN
.~ AND
'THE HON'BLE MR,.R.RANGARAJAN s MEMBER(ADMY) —
‘The Tribunal made the following Orders:-
Netice before admission. - .

’ Until further orders R-l to R-4 are restrained from
paying DCRG and other amounts payable due te the death of
late gri Venkateswarlu, an enpleyee in the Railways until succession
Certificate i_S perUCEdn POst on 13.‘6.94. . T
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To ’ R

1, The General Manager, S,C.Rlys, Railnil ayam, Secunderapaé..—!r“-‘_}

2. The Divisienal Railway Manager, S5.C.Rlys, i Gy -
_ Sanchalan Bhavsh, Secunderabad. - )/
P 3., The ge¢nior Divisienal Personnel Officer, S.C.Rlys. ;

Sanchalan Bhavan, Secunderabad, ~—
4, The Divisional Accounts Officer, S.C./Rl)rs.
Sanchalan Bhavan, Secunderabad.
5. Smt. Komaramma, Rly.Buarters, Nehrunagar, -
. Block Ne.38l/1/1 Khajipet, Warangal Dist. L .
6+ One copy to Mr.N,Krishna Rae, Advocate, CAT,Hydse °~—
7. One copy to Mr,.J.R.Gopal Rao, SC for Rlys, CAT .Hyd.

8. One spare copy. . /ﬁ :
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IN THE CENTRAL ADMINTISTRATIVE TRIBIMAL
HYLLRRASBAD BENCH AT HYDERADAD

TEE HON'ULE MR.JUSTICE V.NEELADRT RAO
VICE CHAIRMAN

+GORTHI § MEMBER(AD)

CHANDRASEKIAR REDDY

\/EI-IBE R{JUDL)
D

THE HON'BLE MR.R.RANGARAJSAN 3 M{ADMN)

Dated56 - (,\-1994

ORDER/JMT

e — -

E.A,-”R.A. /C ..?*_,b/NO.

OA.A.NO. | U\\';nn(c" k/\ ’

T.4a.No. (W.p . )

Admitfed and Interim Directions

Lssued. o q@’\
P’ o .

Allowegd () o 1 I%/{Q’ [9{{'\

. C:_‘ —-—— -..._ i _____:___‘_m__
Disposgd of with directions —

) . p . W
Dismigsed. ;b~ _—
Dismi

sed as withdrawn.
Dismigsed for Default.
Re jedtedOrdered.

No order as to Costs.,.

Csntral Administrative fribuhal
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